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ﬁl\l UP /L!Yl kl)fYJHRI ;anld/wgﬁ/erjwlfe of . 0NEREAL. KUmﬂ R
ngﬁf} yenrs, bekriging to OLH, H.&..QFEI.T;.. CaovERNmERT SERVICE
service and presently working as ......QTEL\ZQ.C#K@WEK.,.&Z\@%,ﬁj;%ﬁt‘fﬂf’fmﬁj
give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:
A.  Details of movable assets
(Assets In joint name Indicating the extent of joint ownership will also have to be
given) %
i_ 5r. ‘Description Self  Spouse Dependant-1 | Dependant-Z | Dependant-3
0 Tcsn i o i
el 1570 Sorv NIt NEE LR
(i)} | Deposits in | o z '
Banks, Financial SBI~ser PPF Zr
Institutions And I~ 15 s —_—
Financial CAnRRA I o co0
Companigs BAN K-
, LlE vl %

(i) | Bonds,
Debentures and | e AR s b
Shares in P e ;
companies

(iv) | Other financial |pLI- T X
NSS, Postal 3 7;'3;%4 2tess s oo
Savings, LIC C-14287 : e
Policies, etc ed year ety

258 5— (v} | Motor Vehicles 8 Covo /{’-y
illzmc (details of _ pa G, i o
i make, ete.) LAU‘M é 6)

(vi) | Jewellery {glve =2 5
details of Crold-2) Lot 7] e =
weight and - Swf-355 i
value) ;

(vit) | Other assets,
such as values Sl —_— — o =
of claims /
interests

Note: Value of Bonds / shares /[ Debentures as per the latest market valie in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantia!lv dependent on the income of the

employee,
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" oo \wlé




Detaijls of Immovable assets

[Note: Properties in }oéht ownership iridicating the extent of joint ownership will
aiso have to be indicated]

8r.

Description Self

Spouse

Nama(S) Mame

‘Dependant-1 | Dependant-2

Dependant-3 |
| Etc. Name .

Hame

(i)

Agricultural Land

- Location(s)

= Survey number(s)
- Extent (Total
measurement) .
-Current market value

(1)

Non-Agricultural Land
- Lacation(s)

- Survey number(s)

- Extant (Total
measurement)
-Current market value

(i)

Buildings {Commercial
and residential)
Location(s)

- Survey /door
number(s})

- Extent (Total
measurement)

- Current market
value

(iv)

Houses [/ Apartments,
etc.

-~ Location{s}

- Survey fdoor
number(s) o
- Extent {Total
measurement)

- Current market
value

d (V)

- Others (such as

interest In property)

(2)

institutions and government dues:-

1 give herein below the details of my liabilities / overdues to public financial

[Note ; Please give separate

details for each item)

Ho.

Description

Hame & address of Bank /
Financial Institutions(s) /

Amount outstanding as
O Livs st bivann S

Y

{i} Loans from Banks

. Department (s}

E—

T

(il} Loans from financial

| institutions

.- td_'__'_—\

—

(iil) Government Dues:
{a) dues to departments
dealing with government
accommedation

(b) dues to departments
dealing with supply of
water :

{c) dues to departments
dealing with supply of
electricity




(d) dues to departments — " —
dealing with telephones ;
(e} dues to departments

dealing with government e —_—
transport (inciuding
| aircraft and helicopters)
{f) Other dues, If any i S
{b) | (1) Income Tax including T

surcharge [Also indicate A e83e ]UVI — J025-26
the assessment year upto ! p
which Income Tax Return | W Mch InCame  +aXre fum
filed. Give also Permanent

Account Number (PAN)] fow PAN No: geyprsmi
(i) Wealth Tax [Also
indicate the assessment —_—
year upto which Wealth s
Tax return filed.]

(lli} Sales Tax [Only in
case of proprietary UL
business] ; i i i

[iv) Property Tax ; Errn it
€. Personal Detail
GPF/CPF/PRAN No, :- L” voL(95)503 . ]

Gender 5 EF:] (M/F)

Date of Birth e 0T 115 T 2 noare
Class/Group - {at o
ik 7 ngEMoGﬂ?ﬂPHE‘lL Anp PREVede Q&(ﬂ,ﬁﬂ?j =

(Full Name e.g. B.A.5.-8lhar Administrative Service,
B.5.5.- Bihar Secratarlat Service ele.)

Home District 3= t[aiﬁhot&

I hereby declare that the above details are true to the best of my

knowledge and belief,
Signature .. 'AW‘%"’M‘ \
| N e of Erapiovenr . LG PQP’\ KW"‘ ﬂIZI
PlauPﬂT\,\ln BestgnaﬂongT(;J\lOC*l RQPHE&
Date;,.[2..0%: 2026 Department: BT HOR... LECnIS'LﬂTIVEﬂ SEMB L\/
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.




